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STATEMENT 

List of six posts of Chief Executive ly i11g ,:aca111. 

(J) Managing Director, Hin-
dustan Photo Films Manu-
facturing Company Limited. 

(2) Managing D irector, National 
Textile Corporation. 

(3) Managing Director, Indo-
Burma Petroleum Co. Limited. 

(4) Mar.aging Director, 
,\ioti,-n P ictures, 
Corporation Ltd. 

Indian 
Export 

(5) Chairman-cum-mai~aging Dire-
ctor, Export Credit & Guara-
mcc Corporation. 

(6) ,\.ianaging: Director, H indus-
tan Org:mic Chemicals Limited. 

The post is vacant since 3.11.1973, when the previous 
incumbent prematurely retired. The Ministry of 
Industrial Development has selected a person for 

the vacancy and the appointment is eking prucessed 
with the Appointments Committee of the Cabinet. 

T his post was combined with that oi Chairman till 
4.6.1974, when a part-time Chairman was appointed 
on a regular basis. The Ministry of Industrial Deve-
lopment are taking steps to fill up the vacancy. 

The previous Managing D irectllr relinquiscd charge of 
the post on r.6.1974 on his appointment a, Managing 
Director, Indian Oil Corpn. (Marketing Division). 
T he Ministry of Petroleum & C:iemicals a• e 
t :; ki r,g steps to fill up the vacancy and till 
such time the previous Managing Director is 
holding additional charge of the post. 

The post bec;,rne vacant on 28.3.1974 when the previous 
incumbent relinquished charge. The Ministry of 
Information & B, oadcasting are taking steps to fill 
up the vacancy. 

The Ministry of Commerce have obtained the approval 
of the Appointments Committee of the Cabinet to fill 
up the vacancy. The selected person is likely to join 
the post shorrly. 

The post became vacant on 7.7.1974 on rh,: ('Xpiry of the 
tenure of the previm·o; incumbent. The Ministry of 
Petroleum & Chem:c .. lis are consi:.kring the question 
of selecting his succ~ssor. In the meant.ime ~cting 
arrangement has been made. 

Separate Commissioner at the Ce11t1·e 
for Handloom Indust.y 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
A. C. GEORGE): (a) Suggestions 
fo1· tl,e app'Ointment of a Develop-
m e;r.t Commissioner for Handlooms 
have b een received. A 1·ecommenda-
tio;·, t0 that effect has also been m ade 
b y the Study T 1;an1 on Handlooms 
appoin ted in December, 1973, unde;.· 
the Chairmar.ship 'Of Shri B. Sivara-
111&11, Membei·, Flannir.g Commission. 

695. SHRI G Y. KRISI-:L AN: Will 
the :s·!i!·,l::oter c ~ COMlVIERCE be pleas-
ed to skte: 

(a) whether there is a,1y p roposal 
to h ave separate Commissioner for 
handloom industry at the Centre 
as .:;tressed by some delegates from 
Anclhra Pradesh Congress Committee; 

(b) whether the delegation had also 
urged for relaxation of the rigid con-
ditions stipulated by the Reserve 
Bank with regard to credit and de-
m andrcd a greater and freer flow of 
working capital for the apex and pri-
mary weavers co-operatives; and 

(c) if so, the reaction of Central 
Government theretq? 

(b) Yes, Sir. 

(c) A general relaxation of the 
comiitions stipulated under the Re-
serve Bank of India's Scheme of 
Handl'Oom Finance is not considered 
necessary or feasible. The State 
Governments, can, however, approach 
the Reserve Bank of India for sui-
table relaxations in individual cases 
of genuine hardship. 




